1 TEM NO. 105 (MV) COURT NO. 2 SECTION |V
SUPREME COURT CF | NDI A
RECORD OF PROCEEDI NGS

ClVIL APPEAL NO. 1491 COF 2006

RANJEET SI NGH Appel I ant (s)
VERSUS

STATE OF HARYANA & ORS. Respondent ( s)

Dat e: 03/06/2008 This Appeal was nentioned today.

CORAM :
HON BLE MR JUSTI CE C. K. THAKKER
HON BLE MR JUSTI CE LOKESHWAR S| NGH PANTA
( VACATI ON BENCH)

For Appellant(s) M. Reetesh Singh, Adv.
for M. Surya Kant, Adv.

For Respondent (s) M. T. V. Geor ge, Adv.
UPON hearing counsel the Court nmade the foll ow ng
ORDER
On behal f of the | earned counsel for the appellant, it is
stated that there is bereavenent in the fanmly of the advocat e
who is appearing in the natter.
Hence, list after two weeks.

[ Charanjeet Kaur ] [ Vinod Kulvi ]
Court Master Court Master



